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HAatNUR Dam

5084. SHRI SAYYAD ALI: Will the
Minister of IRRIGATION AND
POWER be pleased to refer to the
reply given to Unstarred Question No.
943 on the 19th February, 1968 and
state when Government propose to
sanction the amount for Hatnur Dam
on Upper Tapti River in the District
of Jalgaon, Maharashtra ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : The project is yet to be
approved by the Planning Commis-
sion. As such, the question of sanc-
tioning any amount therefor does not
arise at this stage.
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